
BEFORE TIE ION'BLE NATIONAL GREEN TRIB 
(WESTERN ZONE AT I'UNE) 

IN TUE MATTER OF: 

ENECUTION APPLICATION NO. 20 OF 2023 (1W72) 

(IANDAN SORYAKANT 

KTIORJUVEKAR 

GOA C0ASTAL ZONE 
MANAGEMENT AUTIORITY & ORS, ... RESPONDENTS 

NO. 3 

VERSUS 

1. 

AFFIDAVIT-IN-REPLY ON BEIIALE OF RESPONDENT 

2. 

Venetrga C.P PB Gracias STAIE QFAOA Re No. 301 
Expty Date 27/02029 

... APPLICANT 

1, MR JOHNSON BEDY FERNANDES, Dnajor of age, Dircctor of 

Departnent of Environment and Climate Change, Government of 

Goa, having office at 4 1Floor, Dempo Towers, Patto, Panaji. Go. 

do herchby on solenn affimation state and submit on oath as under: 

I say that I am holding thec post of Director of Depart1ment of 

Environment and Climate Change, Govemment of Goa. I say 

that I am filing the present affidavit based on the records 

available with my office and that I am compctent to dcpose in 

this casc. 

AL the very outsct, Respondcnt No 3 denics all the avernents, 

allegations and contentions raiscd by the Petitioner in toto, 

save and what are matter(s) of tecord. Nothing stated in the 
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3. 

4. 

5. 

pesent peition lhall be deemed lo be adntted by 

Respondent No. unless specilically adnied heremalter 

Isay tbat le Applicamt bas liled dhe capioned Application 
scCkmg execution of the judgennent and final order datel 
26.07.20)23 passed by this I lon'ble ibual in the Applicant's 
Original Applicatiou No. 70 of 2022 (WZ). 

l say that the Respondent No | was required to preparc and 
upload 1:4000 scale CZMP maps on its wcbsite. I say that this 

Hon'ble Tribunal had directed as under in its judgennent dated 
26.07.2023: 

"The Notification does not state who will approve 
CZMPs prepared in the scale I:4000 to be used b 
local agencies. n absence of clear directions from 

MoEF&CC, we leave it to the discretion of GCZMA 
whether to upload 1:4000 scale CZMP maps on the 
website. We decide this issue accordingly. 

I say that the Respondent No 3 i.e the Department of 
Environment and Climate Change, Government of Goa had 

issued a lctter dated 05.10.2023 to thc National Centre for 

Sustainable Coastal Management [hereinafter, "NCSCM]. 

The said lctter stated that overlapping and voids at boundaries 

at villages cannot bc ruled out and, therefore, discrepancies 
may be recorded on the CZMP maps in the 1:4000 scale. 
Hcnce, the NCSCM was requested to update the CZMP maps. 
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7. 

8. 

Tlereto amesed is a te copy of the Lcller dated 05. 10.2023 
marked as "Annexure A 

I say that the NCSCM responled to the aloresaid lelter hy its 
leller daled 27. 10.2023.I say thal NCSCM vde its letter tated 
27.10.2024 stated, inter aliu, tat no chanyres can be nale to 
the I.TL|TTL, ESA and CRZ. in the CZMP without the 

approval of the Ministry of linvironnent, Iorcst and Clnate 
Chance. Govenment of lndia. |hercinaficr, "MolEF&CC. 

Hereto annexed is a true copy of the Letter dated 27.10.2023 
marked as $Annexurc B" 

I say that a perusal of the aforesaid letters indicates that there 
may be certain discrepancies in the CZMPs of I:4000 scale, 

prepared by the NCSCM. I say that the MoEF& CC is the 
appropriate authority to decide on the implementation of the 
1:4000 scale maps. 

IA) 

I say that the CZMP-201l was notified on 06/09/2022. after 

the approval of MoEF & CC. I say that correction of 

abovementioned discrepancy in the CZMP maps requires the 

approval of MoEF & CC for which purpose the NC}MA has 

referred the draft updated CZMP 201| to the Technical 

Scrutiny Committee (TSC). 

eras 

Hereto arnnexcd as "Anncxure C" is the copy of the said letter 
of NCZMA 
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9. I say tlhat the TSC helda meetin on |7/12/2024 via VC & 

they have raised queries etainin to the nctlodolo:y used 

lo coCL the (ZMP 0|| which is ot D ConsonmCe wilh 

the updated Bhunaksha plans ofour state. 

Tlereto annexed as "Annexre D" is the copy ol he e-l 

rcecived from NCSC communicatinyg the nceting of TS io 
be hell by VC on |72/202-4. 

10. | say that we are vet lo understand as lo what is the 
methodology sought to be known by the TSC & we are in the 

proccss of sccking clarilications from the NCSCM on this 

aspect. 

11. I say that it may be noted that this Hon'ble Tribunal has left 

the decision to upload I:4000 scale maps to Respondent No. 
I's discretion. 

12. I say that Respondent No 3 is currently in the process of 

creating an online portal for accepting and processing the 

approvals and permissions. I say that the same is pending 

approval of the Government of Goa. I say that Respondent No 

3 has submitted a proposal datcd 30.06.2023 in this regard. I 

say that the creation of an onlinc portal involves issuance of a 

tender and that it is for the Government to process and finalize 

the proposal. I say that thc same is under consideration and 
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R
espondent 

No. 
3 Is p

u
s
u

! 

he 

atter. 
I say 

1lat 
t 

th
e 

Tlerclo 

nnescdl 
is a copy 

13. 
I say 

that 

Respondent 

No. 
3 undertakes 
to 

conply 

with 
the rem

aining 

dircctions 
of 
this 

Ilon'blc 

Tribunal 
in 

letter 

and 
in 

spirit. 

Hcnce, 
in 

vicw 
of the 

aforesaid, 
it is submittcd 
that 
the captioncd 

matter 

may 

kindly 
be 

disposcd 
off. 

DEPOSEN 

G
overnm

ent. 

ol hc 

P'roposal 

datcd 

30.06.2025 

m
arked 

as 

"A
nnexure 

E
. 
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VERIFICATION 

1, MR 

JOHNSON 

BEDY 

FERNANDES, 

major 
of 
age, 

Director 
of 

Departmcnt 
of Evironm

ent 
and 

Clim
ate 

Changc, 

Governm
ent 

of 

Goa, 

having 

officc 
at 4th 

Floor, 

Denpo 

Towers, 

Patlo, 

Panaji. 

Goa. do 

hereby 

state 
on solem

n 

oatl1 
and 

altirm
ation 

that 
the 

lacts 

slatcd hercinabove 
in 
this 

Affidavit-in-Rcply 
arc 

truc 
and 

correct 
to 
the 

Verified 
at Panaji 
on this 
I7th 

day 
of December, 

2024. 

DEPONEN NOTARIAL 

NOTARIAL 

Executed 
betore 
me At Panjim 

Ti�wadi 
Goa 192 

12| 
2024 Dated: 

d
au

e 
tF

3G
rcla 

STATE 
F OA N

eD
s 

G
O

 2029/ Venefrada 
0.P.P.B 
Gracias 

Adrocate 

&
Notary 

Goa 

State 

O
F

 
G

O
N

 

NOTARIAL 

NOTARIAL 

best 
of 

knowledge, 

infornation 
and 

bclief, 
and 

nothing 
has 

been concealed. 

K
eg. 

NO. 
i 1

7
|2

 
20244 NOTARI 

Reg. 
o, 
z01 
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NCSCM 

No. NCSCM/CZMA/Goa/23- AT6 /ED 

TO 

NATIONAL CENTRE FOR SUSTAINABLE COASTAL MANAGEMENT Ministry of Environment, Forest & Climate Change, Govern ment of India 

The Director, Environment & Climate Change, 
Department of Environment & Climate Change. 
Government of Goa, 

Srstsiy( 

4th Floor, Dempo Towers, Patto, Panaji, Goa - 403 001. 

dated 

DlraotorA Seorery (EW) 

Data: 

SUB: SUBMISSION OF 1:4000 SCALE DRAFT CZM MAPS BASED ON SHAPEFILES OF 

CADASTRAL DATA PROVIDED BY DSLR TO NCSCM ON 7/07/2023 - REG. 

27/10/2023 

Ref: 1. NCSCM email dated 18/08/2023 regarding errors observed in the modified 
downloaded cadastral data of Goa. 

2. Your letter No. 15-5-2022/DIR/ENVT & CC/905 dated 5/10/2023. 

With reference to your letter dated 5/10/2023 cited above, the pdf copies of the draft CZM 
maps (2011) of Goa on 1:4000 scale prepared by replacing the Cadastral data layer with the 
georeterenced shapefiles of cadastral data provided by DSLR, Goa to NCSCM on 7/07/2023, 
WIth discrepancies in the Shapefiles of overlapping and voids at village boundaries on the 

approved CZMP data, are enclosed herewith, Kindly confirm for submitting the hard copy 
prints. 

ror any Such discrepancy or other discrepancies in the maps which may arise due to tre 
discrepancies in the Shapefiles of DSLR of overlapping and voids at village bounddlies 
office of DSLR, Goa will alone be responsible and all questions in this regard should be 
addressed to DSLR, Goa 

Witn rererence to your request at para 2 of your letter No, 15-5-2022/DIR/ENVT & CC/0 
dated 5/10/2023, that the delineation on LTL/HTL should also be appropriately updated in the 

Sareil|a 

ZM map in l4000 scale as per shapefiles provided on 7/7/2023, it is stated that the LLHIL 
ESA'and CRZ have already been approved by the MoEF&CC as part of the CZMo 
nognanges can be made to LTL/HTL, ESA and CRZ, without the approval of MoEF&CC, NEN 

ej In this regard, you are requested to kindly approach MoEF&CC, New Deln, to 
úpdate/change the HTL/LTL etc. 

ant 
Page 1 of 2 
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esle 

NCSCM 

This completes the contract for preparation of CZM maps of Goa (2011) on 1:4000 scale. Kindly 
note that the CZM maps of Goa (2011) on 1:4000 scale approved by the GCZMÀ were submitted 
by the GCZMA to MoEF&CC on 23/08/2022 and the Shapefiles of the same CZM maps of Goa 
(2011) on 1:4000 scale were submitted by NCSCM in a CD vide NCSCM letter No. NCSCM/ 
CZMA/Goa/23-395/EDC dated 4/09/2023. 

2/o/23 
Dr. Badarees K O 

NATIONAL CENTRE FOR SUSTAINABLE COASTAL MANAGEME 

Ministry of Environment, Forest & Climate Change, Government of India 

For Director, NCSCM. 

Encl: pdf copies of the draft CZM maps (2011) of Goa on 1:4000 scale. 

Copy to: The Secretary (Environment & Climate Change), Secretariat, Porvorim, Goa. 
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